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Causes of DesorestatioD 

2523. SHR GIRIDHAR GOMA-
GO: Will the Minister of AGRICUL-
TURE b pleased to tate: 

(a) whether hi Ministry has identified 
the cau and the reasons of deforesta-
tion; 

(b) if 0, the details therefor and the 
step taken by Government to check fur .. 
ther de ore tation so far; 

( c) the names of the schemes and 
programe started by the state and 
the guidelines issued by his Ministry to 
the States in thi regard; and 

(d) whether he is aware of the prob-
lems of the tribal living in and around 
the fore t and incorporated the plOvi-
ion to protect the socio-economic inte-

rest of the tribal illl Forest 4mendment 
Act? .. 

THE MI ISTER OF STATE IN 
THE Ml1NTSTRY OF AGRICULTURE 
(SHRI YOGENDRA MAKWANA): 
(a) Yes, Sir. Thi Ministry ha: identi-

fied the cause and reasons of defores-
tation. The main cause of deforestation 
are:~ 

(i) Diversion of forest areas for 
non·forest purpose . 

(ii) Encroachment in for ts. 
(i ii) Shifting Cultivation. 

(b) and (c) An area of 4.3 million 
ha. of fore t land wa deforestated for 
variou pUliPOse from 1951-52 to 1979-
80. To curb indi riminate diversion of 
fore t land the Forest (conservation) 
Act 1980 was enacted which requires 
prior apPJoval of Central Government 
for any der ervation of reserved forest 
or diver ion of any forest land to nOll-
fore t PUI1PO e. 

(ii) About 6 lakh ha. are estima-
ted to be under encroachment in 

. variou States. The State Governmellts 
who are primari~y concerned with the 
protection of fore t have been 

. progre iVely trengthening forest law 
and ettforcem t machinery to provide 

tter rotection again t encroach-
ment. 

iii adition, a Ta Force has been 
constituted by thi Ministry to study 
th problem of encroachments 
forest areas and suggest mean for 
topping such encroa~hments. 

(iii) About 10 lakh hat are estima-
ted to the under shifting CUltivation. In 
the Union Territories of Mizoram. 
and Arunachal Pradesh the Central 
Governemnt i implementing a schen\ 
to settle the shifting cultivator on 
permanent cultiva"tion. However, in 
order to study the problem in the 
country in detail and suggest suitabl 
measure, a Task Force is being con 
tituted. 

In order to rehabilitate and augment 
the fore ts, afforestation programme 
were launched lsince 1951-52 i.e. begin-
ning of the Firs( lve Year Plan. Th 
progre s achieved so far is:-

(1) 35,57,427 ha. area has been 
affor~~tated from 1951-52 to 1979·80. 

(2) 32,255 lakb seedlings have 
been planted between 1980-81 to 1982-
83 (upto 31.1.1983.) 

(3) In addition, the following Cen-
trally Sponsored Schemes and pro-
grammes have !been taken up by the 
States:- -

(a) Social . Forestry including 
Rural Fue1wood Plantations. 

(b) Soil, Water and Tree Con ervation 
in the Himalayas (OPERA nON SOIL· 
WATCH). 

(d) The Government is aware of the 
prdblems of the tr bals living in and 
around th~ forests and it is their com-
tand endeavour to olve them. The 
amendment to the Indian Forest Act 
would tak into account the intere t of 
the tribal. 

Re D ve,IOPlIDeIl .... 
ofUrb 

2524. SHRI MOHAMMAD ASRAR. 
AHMAD: Will the Mini ter of WO 
AND HOUSING be pleased to tate: 

(a) whether Government propose to un-
dertake a review of the planin~ ""d dev 

... 




